Name of the corporate debtor: MP AGRO BRK ENERGY FOODS LIMITED; Date of commencement of CIRP: 05.03.2020.; List of creditors as on: 30.11.2020
List of operational creditors (Government dues)

Annexure — 7

(Amount in%)

Sl. [Details of Claimant | Details of claim Details of claim admitted Amount of | Amount Amount Amount of Remarks, if
No. received contingent of any of claim claim under any
Depart |Gover Date of | Amount | Amount Nature of Amount Amount Whether | % of voting claim mutual not verification
ment (nment receipt | claimed of claim claim covered by | covered by | related share in dues, admitted
admitted security guarantee party? CoC, if that may
interest applicable be set-off
CONTRIBUTI
1 |ESIC STATE [|22.09.2020 [243305 243305 ON TO ESIC - NO 0
NAGAR Claim is not
PALIKA received in
NIGAM, PROPERTY specified format
2 DEWAS [LOCAL [[02.08.2020 [3888447 0 TAX- DUES NO 3888447 B




